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Foreign Funding for Converalonl 

1966. SHRI M. RAJAlAH: 
.. ' .' 

DI1.SA~GH: 

Will the Minister of HOME AFFAIRS be pleased to 
state: 

(a) the names of States which have enacted a law 
on forcible conversions; 

(b) whether the Govemment propose to probe foreign 
I. funding for conversions; 

(c) rt so, the details thereof; 

(d) rt not, whether the Government propose to ensure 
greater transparency in the foreign funds to all 
organisations and the purpose for which they have spent; 
and 

(e) if so, the details thereof? 

THE MINISTER OF HOME AFFAIRS (SHRI L.K. 
ADVANI): (a) Orissa, Madhya Pradesh and Arunachal 
Pradesh. 

(b) There is no such proposal. 

(c) Does not arise. 

(d) and (e) Under the Foreign Contribution 
(Regulation) Act, 1976, associations, which are covered 

. under the said Act, are required to furnish intimation in 
regard to receipt purpose and utilisation of foreign 
contribution by them, on yearly basis, duly certified by a 
Chartered Accountant, to the Ministry of Home Affairs. 
The monitoring of forlig", contribution is done through 
the returns submitted by such associations. The details 
are also compiled in the form of an Annual Report by 
the Ministry of Home Affairs. Copies of these Reports 
(upto 1996-97) are available in the Parliament Library. 
The Central Government is also empowered under the 
Act to order inspection of accounts or recorda or audit 
books of accounts of such associations. 
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1967. St!BL MUKUL. ~: Will the Minister of 
RURAL AREAS ~--EMPLOYMENT be pleased to 
state: 
.r-

(a) whether the Govemment have any plans to issue 
directions to the State Government to nominate the 
Presidents of Zilha Parishad. as Chairman of the District 
Committee for implementation of schemes under DRDA; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF 
RURAL AREAS AND EMPLOYMENT (SHRI 
BABAGOUDA PATlL): (a) This Ministry has In November, 
1995 Issued guidelines to all the States suggesting that 
Chairman of Zilla Parishad be made the Chairman of the 
Goveming Body of DRDA. 

(b) As per the guidelines ChairmanlPresidentlPramukh 
of the Zilla Parishad would be the ex-officio Chairman of 
the Governing Body of DRDA He shall preside over 
meetings of the Goveming Body of DRDA. 

(c) Does not arise. 

Illegal Immlgrent~". 

1968. SHRI G.M. BANATWALLA: 
DR. T. SUBBARAMI REDDY: 
SH.B!. . .$.AOASHIVBAO OADOBA.14ANOl.IK: 
SHBl FlAV) SIT~AIK: 

Will the Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether the Government of Banglade.h has 
proposed to resolve the issue of illegal immigrants in 
India through dialogue; 

(b) if so, whether the Government of Bangladash 
has disclaimed the pre.ence of any Illegal Bangladeshis 
in India; 

(c) if so, the details thereoj; 

(d) whether the Government of Bangladesh has put 
its troops :In red-altert all along the Indo-Sangledlsf' 
borders to ,revent any deportation of such Ulegal 
immigrants; and 

(e) If so, the reactiOn « the Government thereto? 

THE MINISTER OF NOME AFFAIRS (1HRi LK. 
ADVANI): (a) to (c) T~" official Itend of the 
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Government of Bangladesh is that there is no Illegal 
Bangladesh immigrants in India, they have assured that 
measures will be taken to strengthen security at the border 
to prevent illegal border crossing. 

(d) No, Sir. 

(e) Does not arise. 
\ ') '..+ 

Economic Package to Jammu and Ka.hmlr ._-------
1969. SHRI CHAMAN LAL GUPTA: Will the Minister 

of HOME AFFAIRS be pleased to state: 

(a) whether the Government had announced an 
economic package during 1996·97 for Jammu and 
Kashmir which also included the provision for establishing 
of Agriculture University in Jammu; 

(b) if so, the steps taken by the Government to 
implement tt-e package for Jammu and Kashmir; 

(c) whether there is delay in the setting up of 
Agriculture University in Jammu; and 

(d) If so. the reasons therefor? 

THE MINISTER OF HOME AFFAIRS (SHRI L.K. 
ADVANI): (a) to (d) The then Prime Minister had 
announced an economic package for Jammu & Kashmir 
In both Houses of Parliament in July/August, 1996. 
However. this package did not include the ,establishment 
of. an Agriculture University at Jammu. Following up action 
IS being taken for implementing the economic package 
announced by the Prime Minister. 

Subsequently, in the context of the high·level team 
sent by the ICAR on a request made by the Government 
of J&K in August. 1996, the then Prime Minister stated 
at Jammu on 13·14th February, 1997 that in consultation 
With the State Government, a decision will be taken to 
start the Agriculture University at Jammu from the next 
year. 

The question of fund support was discussed in a 
meeting held in the Planning Commission on 22.07.98 
and it was decided that the Agriculture University be 
started In a phased manner by upgrading and 
strengthening the existing facilities with a financial support 
of Rs. 40 crores during the Ninth Five Year Plan. (Rs. 
25 crores b~ the Centre through ICAR and Rs. 15 crores 
in the State Plan). The State Government is required to 
issue a notification and appoint the Vice·Chancelior. 

Gue.t Hou.a 

1970. SHRI E. AHAMED: Will the Minister of HOME 
AFFAIRS be pleaseel-to . state: 

(a) whether the Government are aware that Guest 
House are being used as hideouts for terrorists; 

(b) rt so, the details thereof; 

(c) the number of cases registered and persons 
arrested so far; and 

(d) the action taken by the Government to stop such 
illegal activities? 

THE MINISTER OF HOME AFFAIRS (SHRI L.K. 
ADVANI) (a) and (b) Reports available indicate that 
lodges/hotels are being used by the militants in Jammu 
and' Kashmir for taking shelter and organising meetings. 

(c) 772 militants have been arrested in Jammu and 
Kashmir from 1997 till 15.2.99 under substantive laws 
and cases registered against them. 

(d) Government have adopted' a well coordinated and 
multipronged approach for tackling the situation which 
inter-alia includes strengthening the border management, 
neutralising plans of militants by proactive steps against 
them in the hinterland, as also setting up of outposts of 
security forces and constitutes Village Defence 
Committees, gearing up intelligence machinery, 
modernisation and upgradation of police and security 
forces with advanced/sophisticated weapons and 
communication system, training etc. 

I-? ,~ 
• - ....... Metro Rail Sy.tem In eochln ------
1971. SHRI GEORGE EDEN: Will the Minister of 

URBAN AFFAIRSANDEMPr.OYMENT be pleased to 
state: 

(a) whether the State Government of Kerala has 
submitted any proposal in regard to Metro Railway 
Transport System; and 

(b) if so, the details thereof and the present status 
thereof? 

THE MINISTER OF URBAN AFFAIRS AND 
EMPLOYMENT (SHRI RAM JETHMALANI): (a) and (b) 
A proposal for Central assistance was received from the 
Government of Kerala in February, 1998 for carrying out 


